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ELECTION FOR COUNCIL OF STATES

OFFICE OF THE RETURNING OFFICER,
COUNCIL OF STATES ELECTION,

CHHATTISGARH
VIDHAN SABHA BHAVAN

Conduct of Election Rules, 1961
(Statutory Rules and Order)

Form - 23
[See Rule 84 (1) (a)]
(For use in Biennial Election When seat is contested)

Declaration of the result of Election under section 66 of the Representation
of the People Act, 1951

Election to the Council of States by the Members of Chhattisgarh
Legislative Assembly.
In pursuance of the provisions contained in section 66 of the Representation

of the People Act, 1951, read with clause (a) of sub-rule (1) of rule 84 of the
Conduct of Election Rules, 1961, I declare that —

Ms. Saroj Pandey, 1/A, Street 7/B, Phase —1, Maitri Nagar,
Risali, Bhilai (C.G.) Sponsered by Bhartiya Janta Party has been duly
elected to fill the seat in that House of one member retiring on 2™ April,
2018 on the expiration of their term of office.

Place : Raipur

)
Date : 23 March, 2018 ' Returning Officer.

RETURNING OFFICER
ELECTION FOR COUNCIL OF STATES
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